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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 9th May, 2025

S.0. 2099(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 799 Dated:13/02/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section
(i1) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed to
the said notification for building (widening/four-laning, etc.), maintenance, management and operation of NH75 in the
stretch of land from Km. 219.6 to Km. 260.483 in the district of GARHWA in the state of JHARKHAND;

And whereas the substance of the said notification has been published in “Khabar Mantra” and “Times Of
India” both dated 21.02.2025; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH75 in the stretch of land
from Km. 219.6 to Km. 260.483 in the district of GARHWA in the state of JHARKHAND

|State: JHARKHAND | District: GARHWA |
SI. No. Survey/Plot Type of Land Nature of Area|| Name of Land
Number Land (in Hectares)|| Owner/Interested
Person
L 2 | 3 L« L s s |
|Taluk: Meral (Pipra Kalan) |
|Village: Meral |
1 2859 Government (Gairmajarua ||Nala 0.0174019||Jharkhand
Malik) Sarkar,Rasta,

Tajmul Ansari
Father-Nadijan
Ansari, Mobarak
Ansari Father-
Ismail Ansari, Nur
Mohamad Minya
Father- Alivan
Minya, Khalil
Ahmad Father- Late
Rahman Minya,
Dildar Shekh
Father- Sujan
Shekh, Nasim Shekh
Father- Late
Saraphat Shekh,
Ynamul Hak Father-
Sakullah Ansari,
Sher Mohamad
Father-Late Khadim
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Rasul
2859

2863

Private (Raiyati)

Tand-1

0.0040469

Kayamudin Ansari
Father -Late
Nejamudin Ansari
2863/1

2863

Private (Raiyati)

Tand-1

0.0008094

Makabul Ansari
S/o- Late Kutbudin
Ansari

2863/2P

2863

Private (Raiyati)

Tand-1

0.0008094

Rahim Shekh,
Nanhku Shekh
2863/3P

2863

Private (Raiyati)

Tand-1

0.0008094

Asalam Ansari S/o-
Gani Ansari, Sadam
Ansari

2863/4P

2863

Private (Raiyati)

Tand-1

0.0008094

Kamrun Bibi Pati-
Late Salim Ansari
2863-5P

2863

Private (Raiyati)

Tand-1

0.0028329

Vajiran Bibi W/o-
Siraj Ansari
2863/6P

2863

Private (Raiyati)

Tand-1

0.0004047

Sayra Bibi W/o-
Aslam Ansari
2863/7P

2863

Private (Raiyati)

Tand-1

0.0016188

Almudin Ansari
S/0- Jamaludin
Ansari, Rahim
Ansari S/o-
Halkhori Ansari
2863/8P

10

2864

Private (Raiyati)

Tand-1

0.0036423

Lakhan Singh S/O-
Sukhadhi Singh
2864/1P

11

2864

Private (Raiyati)

Tand-1

0.0032376

Phuleshwar Ram
S/0O- Kail Ram
2864/2P

12

2865

Government (Gairmajarua

Malik)

Parti Kadim

0.0117361

Jharkhand Sarkar
(Rasta, Bachchu
Ram, Ram Kumar
Ram, Kanhaiya
Ram, Jitan Ram,
Kameshvar Ram
S/O- Late Kail Ram)
2865

13

2877

Private (Raiyati)

Tand-2

0.0002671

Manju Devi W/O-
Rama Shankar
2877/5P

14

2877

Private (Raiyati)

Tand-2

0.0002752

Ram Pravesh Saw
S/O- Vanshi Saw
2877/1P
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15 2877

Private (Raiyati)

Tand-2

0.0002525

Javahir Saw S/O-
Balgovind Saw
2877/2P

16 2877

Private (Raiyati)

Tand-2

6.68E-05

Ashok Gupta,
Duwarika Gupta,
Prasad Gupta S/O-
Late Keshwar Saw
2877/3P

17 2877

Private (Raiyati)

Tand-2

0.0021206

Sanjay Ram S/O-
Late Ramdas Ram
2877/4P

18 2881

Government (Gairmajarua
Malik)

Parti Kadim

0.0445164

Jharkhand Sarkar,
Rama Shankar
Gupta Father-
Hricharan Saw,
Krishana Prasad
Father- Kailash
Prasad, Ram
Pravesh SawFather-
Vanshi Saw,
Jawahir Saw Father-
Balgovind Saw,
Ashok
Gupta,Duwarika
Gupta, Prasad Gupta
Father- Late
Keshwar Saw,
Sanjay Ram Father-
Late Ramdas Ram,
Ranjan
KumarFather- Late
Vishwanath Ram,
Rajesh RamFather-
Late Vishawnah
Ram, Kapil Ram
Father- Janki Ram,
Sakendra Ram
Father- Late Gopal
Ram, Surendra Ram
Father- Gopal Ram,
Rama Ram Father-
Gopal Ram, Murti
?77? Pati- Nirmal
Ram, Panpati Devi
Pati- Ramdev Ram,
Shivpatiya Devi
Pati- Duwarika
Ram, Nurmohamad
Shekh Father-
Alivan Anshari,
Tajmul Husain
Father- Navijan
Amsari, Alijan
Ansari Father-
Ramjan Ansari, Shiv
Ram Father- Late
Sudama Ram,
Ramchandra Ram
Father- Ramkishun
Ram, Shiv Ram
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Father- Late
Sudama Ram, Hri
Prasad Soni Father-
Ramjam Saw, Shri
Premchand Prasad
Father- Kapildev
Sahu, Yugul Soni
Father- Ramjan
Soni, Munna
RamFather-
Ramkhelawan Ram,
Sanjay Ram,
Muneshwar Prasad
Gupta Father-
Haikishun Saw,
Lalan Ram,
Rajendra Prasad
Father- Late
Ramchandra Prasad,
Kameshwar Ram
2881

19

2882

Private (Raiyati)

Tand-1

0.0012141

Krishna Prasad S/O-
Kailash Prasad
2882/1P

20

2882

Private (Raiyati)

Tand-1

0.0040469

Krishna Prasad
Kushwaha S/O-
Late Maharaj Mahto
2882/2P

21

2882

Private (Raiyati)

Tand-1

0.0101174

Ramnath Das S/O-
Gopichand Das
2882/3P

22

2882

Private (Raiyati)

Tand-1

0.0044638

Vigan Ram S/O-
Vigat Ram
2882/4P

23

2882

Private (Raiyati)

Tand-1

0.0182598

Manoj Ram S/O-
Late Kavi Ram
2882/5P

24

2907

Government (Gairmajarua
Aam)

Rasta

0.0242817

Jharkhand Sarkar
(Rasta)
2907

25

2908

Private (Bakast)

Tand-1

0.0080939

Samid Ahmad S/O-
Alaudin Shekh
2908/1P

26

2908

Private (Bakast)

Tand-1

0.0012141

Golden Prasad
Gupta S/O- Late
Ramnath Saw
2908/2P

27

2908

Private (Bakast)

Tand-1

0.0012141

Taran Prasad S/O-
Ramnath Prasad
2908/3P

28

2908

Private (Bakast)

Tand-1

0.0012141

Samid Ahmad S/O-
Alaudin Shekh
2908/4P
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29

2908

Private (Bakast)

Tand-1

0.0020235

Krishna Prasad,
Surendra Prasad,
Muna Prasad, S/O-
Lalji Prasad, Pritam
Prasad S/O- Late
Sita Saw

2908/5P

30

2908

Private (Bakast)

Tand-1

0.0020235

Rajesh Bhagat S/O-
Lalu Bhagat
2908/6P

31

2908

Private (Bakast)

Tand-1

0.0020235

Tulshi Ram S/O-
Late Halkhori Ram
2908/7P

32

2908

Private (Bakast)

Tand-1

0.0012141

Usha Devi W/O-
Laxaman Saw
2908/8P

33

2908

Private (Bakast)

Tand-1

0.0014933

Ram Sagar Mehta
S/O- Late Ramnath
Mehta

2908/9P

34

2908

Private (Bakast)

Tand-1

0.0016188

Prabhu Ram S/O-
Ram Shal Ram
2908/10P

35

2908

Private (Bakast)

Tand-1

0.0014974

Ram Janam Ram
2908/11P

36

2908

Private (Bakast)

Tand-1

0.0040469

Premnath Dubey
S/O- Late Lalan
Dubey
2908/12P

37

2908

Private (Bakast)

Tand-1

0.0022663

Pushpa Devi W/O-
Dhannjay Mishra
2908/13P

38

2908

Private (Bakast)

Tand-1

0.0028329

Sanjay Prasad Gupta
S O-Munga Prasad
2908-14P

39

2909

Private (Raiyati)

Tand-1

0.0020235

Dashrath Saw
Father- Murti Saw
2909

40

458

Government (Gairmajarua
Malik)

Parti Kadim

0.018301

Jharkhand Sarkar
(Anil Soni S/O- Late
Barmdev Prasad
Soni, Devraj Soni
S/O- Late
Ramchandra Saw,
Ashok Prasad Soni
S/O- Late
Ramchandra Soni,
Saryu Pasad Soni
S/0O- Ramchandra
Sah,Salim Rangsaj
S/O- Late Tahir
Rangsaj, Salim
Rangsaj S/O- Late
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Tahir Rangsaj)
458

41

470

Private (Raiyati)

Tand-1

0.0011331

Ganesh Prasad S/O-
Vijay Saw
470/1P

42

470

Private (Raiyati)

Tand-1

0.0018211

Akhilesh Mishra
470/2P

43

470

Private (Raiyati)

Tand-1

0.0022258

Prem Saw Father -
Kapildev Saw
470-3P

44

470

Private (Raiyati)

Tand-1

0.0022663

Mo Yasin Ansari
S/O- Jokhu Minya
470/4P

45

470

Private (Raiyati)

Tand-1

0.0131319

Vishavnath Saw
S/O- Ramdeni Saw
470/5P

Total”

0.2317202“

[F. No. NHAI/PTU/RNC/NH-75/Section-V(LA)/3D]
SHAIKH AMINKHAN, Director
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